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565, [Transferred to the 1st March,
1983]

Distribution of surplus land In 1981-82

568. DR. BHAI MAHAVIR;

SHRI SHRIDHAR WASUDEO
DHABE:

SHRI SURESH KALMADI:

Will the Minister of RURAL DE-
VELOPMENT be pleased to state;

(a) the total area of land declared
surplus and made available for distri-
bution to landless persons under va-
rious land ceiling legislations at he
beginning of the year 1981-82;

(b) what is the acreage of Iland
that has been distributed in various
States in the year 1981-82 and in the
year 1982-83, till 31st December
1982; and

(c) what is the amount of money
given invarious States to land-less
persons, who were given land, under

1980 1981 1982 Total
5679 €.405 1g,695  =26,779.00
5000  gbose  gafgg.50  63,744.50

the above programme during the year
1981-82 and 1982-83 till the 31st De-
cember 1982 per head?

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARI NATH MI-
SHRA): (a) and (b) A statement is
appended at Statements I and II.

(c) Under the revised scheme of
financial assistance to allottees ot
ceiling surplus land, Rs. 1,000/- per
hectare is given as grant. This amount
is shared equally between the States
and the Centre. During 1981-32 and
1982-83 grants were released as cen-
tre's share to the States a;, in Ihe
statement appended at Statement in.
Actual distribution of funds is done
by the State Governments. It takes
considerable time for them to obtain
from the field such details as the
number of persons benefited, the total
amount given etc.
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Statement-I

to Questions 92

Total area of 1ond daclarad surplos and mads svailabls for distribution to Jandlass persens under vavions land
seiling legislations at the begining of the year y9Bi1-Ba

State/Union Territory .

Arca, Area taken
declared possession

surpius up  upto the

e o I
. ! 1981-8a
' [ 3.
Andhre Pradesh . ' . 10,0'7,695 4, 11,808
Assam B . B . . . - B 5:78:49% 507,501
Bikar . . . . . . 2,38,016 1,31,000 3
Gujarat . . . . . . . . . - 89,873 20,758
Harvana . A B . . . . . . . . | 206,973 14:585
HimachalPradesh . . . . « .+ « « . 15,3657  1.33.999
Jammu & Kashmir . . . . . . . . . e ..
Karnataka . . . . . . . S . . 1,309,476 68 200
Kerala . . B Y . . B . ' . 115,016 T 144
Madhya Pradesh . . . . . . . . . 2,55.455 1,585,140
Maharashira B .. . e 3,790,361 z.30,708
Mantpur -.-'”'.;'..'.',:div.-’,' U S — 547 .
Oriua . .. . e e (”. 7 . | &97958 1,20,:68I z
Punjab . . @ e . . . . . . '. 7 49,119 14,618
Rajasthan DAL iy . . . . . . . 46,905 ,20,517
Tamii Nadu . . . . ’ . ub,047 78,814
Teipara . . . . . . PO . - ... Lyt 1,509
Ittar Pradesh e - . . . --"':: J‘ 'ji.79=905 2,54,205
West Bengal . ._..3___. _“. _ .. '_'.".l AR 1,40,704 95,518
Dades & NH. % . T .. . LU E T 896 5,088
Delhi . . . . . h . - e N 480 418
Pondicherry . . . . _'T.ﬂ - 527 o016
gmah T e Tora 30,088  5,84.853

*Based on compilation of data in April, 1981, ~°- - ' : T
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Btaternent-IT

Acrsags of land distributed in various States in the yewr 1983-82 and 1982-83 (il December, 1982)

StatefUnion Territory . ' Area distriby- Area distribu--
_ P ) ) . . ted during ted during
o . i ' 1981-82 1982-83
— - ot el upto Dec,
w 1982)

1 - ’ a 3
Andhra Pradesh . . . Ce e el 17,755 5,780
Assam . . .. .. ey 6,551 2,062
Bihar . . . . .. . . . o 6,658 8,799
Gujarat . . . . . . . . . . ! 0,584 5,166

L Haryana . . . . . . . . . . 8,550 4,310
Himachal Pradesh .o . . . . o - 145 (—)310®
Jammu & Kashmir . . . e e . . .y . - Y
Karnataka . . . . . . . ' . . 160,580 45,504
Kerala . . . . . . . . . . 1,048 1,204
Madhya Pradesh . . . . . . R . 3,4450 6,366
Maharashtra e e e e e e e 86y .

. . T T
Manipur . . . . . . . . . . . 74
Orissa . . . . Lo, . .- . I 1',I731_1 F 3,688

___Pquab . . . . . . . . . QLo Fr,o18

Rajasthan .+ »  « .« 4« . . . . (=) n2ee 11,778
"-':_U!E(. o E £ :

Tamil Nadu \' i . . - . . . e . 8,064 4,018
Tripura . . . . . . . . .7 S |7
UttarPradesh . . .+ .+ . « . . . 8,035 . g0mB
West Bengal soe e e s e e - 8,061 6.80a
Dadra & Nagar Haveli . . . . . . . -y 238
Dethi . . . . . e . e e S e L. 84
Poadicherry e e e e e e e 8 a8

ToraL . . - - . 75,883 1,00,490

#Represents revised Bgures furnished by the State Governments.



95 Written Answers I RAJYA SABHA] to Questions 96
s bBtatement-121

Tolal amount qf money given in various States to those Landless perions who were given lands under the
frogramms  doring 1981-B2 and  19B82-83.

{In Rupers)
Siate | Union Territory Grants releazed under revise
scheme
1581-82 1g8e-83
1 2 3
Andhra Pradesh . . . . . . e, ¥
Bihar . . . . . . . . . . . $%,75,000
Gujarat . R . PR . . . L .
- Haryana . . . . . . . . . . .
Himachal Pradesh . . . . . . . . . .-
Karnataka . . . . ' . . . . . . .

Kerala . . . . . . . . . . 6,093,146 11,59,000

Madhya Pradesh . o . .
Mobarathtra . . L 17,08,340 .
Orisss, . - c . . . . . . . . 14,383,000 s
Punjab . ) e e e e . -

Rajasthan . . . . ' . - . ‘ . e L
TamilNede . . . . . . . . . . .
Tripura - . . . - . l . . . . . . 23,091 24,000
Uttar Predesh . . . . . . . L. 8,86,000
West Bengal . . . ) . ' ’ . ) . . . . ‘ . o
I . N
Fondicherry N ., . . 20,000

© Torar . Ce 1,15,58,57% 1%,03,000



